
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 27.03.2019 (WEDNESDAY) 

Court – II 

                                                            10:30 AM 

 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical). 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp. App. 

(AT) (Ins) 

No.101 of 2019 

Subroto Bhowmick 

Vs. 

K.N. Chaudhury & Co. Pvt. 

Ltd. and Anr. 

Subhasish Bhowmick Sukesh Ghosh 

2.  Comp. App. (AT) 

(Ins) No. 167 of 

2019 

Aalborg CSP A/S 

Vs. 

Solar Atria Cleantech Pvt Ltd. 

With 

Puneet Singh Bindra  

3.  Comp. App. (AT) 

(Ins) No. 168 of 

2019 

Aalborg CSP A/S 

Vs. 

Solar Atria Cleantech Pvt Ltd. 

Puneet Singh Bindra  

4.  Comp. App. (AT) 

No. 41 of 2019 

 

Hind Dyes Manufacturing 

Company Pvt Ltd & Ors. 

Vs. 

Kanji Bhanji Shah & Anr. 

Abhinav Aggarwal  

For Hearing                                                                   

5.  Comp. App. (AT) 

No. 379 of 2018 

 

Satori Global Ltd. & Anr. 

Vs. 

Shailja Krishna & Ors. 

with 

Swapnil Gupta Ankur Mittal-R1 
Ujjwal 
Banerjee-R4 

6.  Comp. App. (AT) 

No. 395 of 2018 
 

Manjula Jhunjhunwala  

Vs. 

Shailja Krishna & Ors  

Ujjal Banarjee  

Akash Khuran  

Ankur Mittal 

7.  Comp. App. 

(AT) No. 399 of 

2018 

Manoj Bathla & Ors. 

Vs. 

Vishwanath Bathla & Anr. 

Sanchit Garga P.K. Mittal 

8.  Comp. App. (AT) 

No. 408 of 2018 

 

Vintage Hotels (P) Ltd. & Anr. 

Vs. 

Ahamed Nizar Moideen Kunhi 

Kunhimahin 

Mayilsamy. K Deepak Jain 

 

                                                                02.00 PM 

 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical). 

For Orders 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. 

(AT) No. 136 of 

2018 

 

Morepen Laboratories Ltd. 

Vs. 

Regional Director (Northern 

Region) and Anr. 

SumeshDhawan Anil Panwar,  

AnooshaPanw

ar-R& R2 

Copy to: - 

1. Notice Board                                                                                                                By Order 

2. Reception                                  -sd/- 

3. Record File                                                                                                                  Registrar 

4. Website: www.nclat.nic.in                                                                                            

http://www.nclat.nic.in/

